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THE DEPUTY MINISTER. IN 
THE . MINISTRIES OF RAIL-
WAYS ANn EDUCATION J\ND 
SOCIAL WELFARE AND IN 
THE DEPARTEMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARjUN) : (a) Covered 
accommodation is provided in only 
some C and W depots and not to 
aU C & W depot". 

(b) Execution of repairs is done 
ill the prevailing whl"thcr condition. 

(e) Yt'S, 

(d) No, 

StaB' of mechanical department 
.I'eaclered surplus due to electri. 

fication 

5507. SHR ERA ANBARASU: 
Will the Minister (If RAILWAYS 
1)(' plcast'd to !'itatt' : 

(a) whether it is a filet that du(' 
to rapid dicse1isation and dectrifi. 
<:atiOIl, 'A' and 'B' c1as> staff of the 
Mechanical Dt'partmcnt are rcndt'rcd 
surplus ; 

(b) if :;0, is there any propo.'>al 
to give them all conversional train. 
rng in the eIectriral <ind diesel (it-. 
partment ; and 

(C) if so, how many of them 
have since been trained and if 
not, reasons thcrefilr :) 

THE DEPUTY MINISTER IN" 
THE MINISTRIES OF RAIL· 
WAYS AND EDUCATION 
AND SOCIAL WELFARE AND IN 
THE DEPARTMENT OF PAR· 
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) to (c), 
Inform~tion is being collected and 
will be lai4 on the table of the Sabha. 

• 
~S;!~.,o£ 

.5508. SlIRl ERA ANBARASU: 
Will the Minister of RAILWAYS be 
ple:tsed to state : 

(ay whether it is a fact &hatat the 
time of .ill troduction of Diesel_don 
ir. the year 1961 there was an agree-
ment between the National Federa" 
tion of Indian Railwaymen and the 
Railway Ministry to the effect that 
staff strength would not be l"C'pl'O-
duced and promotional chances 
would not be hampered; 

{h) if so, why the strength.f Locct 
Worksbops on Indian RaUways is 
depleted and staff' are stagnated; 

(e) What proposals the ~istry 
have to maintain employment poten-
tiality on the Indian Railways ? 

TIlE DEPUTY MINISTER 
IN TIlE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI 
MALLIKARJUN ): CaY It is 
not possible to indicatf" at this distant 
date whether there was any such 
agreement between the Govern-
ment and the National Federation 
of Indian RaiIwaymen during· the 
year 1961. 

(b) lIld (c): Do not arise. 

Insurance Scheme for railway 
passeagers 

5509. SHRI ERA ANBARASl,l': 
Will th~ Minister <)f RAILWAYS 
he pleased to state ~ 

(a) whether it is a fact that due 
to the frequency of Railway acci-
den ts of the Indian Rai.lwa ys, a pro· 
posal is finalised with the coneulTCllCl" 
of the Finance Ministry to float an 
Insurance Scheme for the Rail-
way passengers ; and 




